
Annexure-7 

 
Name of the corporate debtor: Tulsi Spices and Foods Private Limited 
Date of commencement of CIRP 05/08/2026 
List of creditors as on: 22/08/2026 

 

List of operational creditors (Government dues) 

(Amount in ₹) 

 

Sl. 
No. 

Details of claimant Details of 
claim 
received 

Details of claim admitted Amount 
of contin- 

gent 
claim 

Amoun
t of any 
mutual 

dues, 
th at 

may be 
set- off 

Amount 
of claim 
under 
verifica 
- tion 

Amount 
of claim 
not 
admitted 

Remarks
, if any 

 
Departm
e nt 

 
Gover

n ment 

Date 
of 

receip
t 

Amoun
t 
claime
d 

Amount 
of    claim 

admitted 

Natur
e  of 

claim 

Whethe
r 
related 
party? 

% of 
voting 

shar e in 
CoC, if 

applicabl
e 

 Joint 
Commissi
oner CT & 
GST Circle, 
Kataka-II 
Kataka 

Odisha 18/8/2
026 

3,76,78,8
79.00 

3,76,78,87
9.00 

Operatio
nal 

No 8.72 0 0 0 0  

TOTAL   3,76,78,8
79.00 

3,76,78,87
9.00 

  8.72 0 0 0 0 0 

 


